187 Papers laid MAY 9, 1973 Papers latid 188
[gh-m qrfgr zare) CoFrre (AMENDMENT) RuLEs, 1973
THFE  MINISTER OF COMMERCE
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SHRI SWARAN SINGH: Four questions

have been asked. T will be very brief in the
reply.

No protest letter has been sent 1o Pakis-
lan because  no useful  purpose  will be
served. We have no diplomatic relations

with them at the moment.

Regarding the second question, we have
informed the Missions abroad and let us
not forget thar hesides our in'larming the
Indian Missions abroad., the Governinent
of Bangla Desh is now represented in the
major capitals of the world and their
Ambassadors and  represenlatives are also
explaining this position in a very admir-
able manner to the wirld community,

About the third question as to who is
instigating Pakistan. 1 «do nol know, But
whoever is instigating, is not helping Pakis-
tan and Pakistan  should realise that if
Pakistan is acting on anvhody's inxtigatiun.
then surely the result of this will have to
he faced by Pakistan and not bv the insti-
gator.

The fourth question  asked is: whether
PM would like to make a statement. It is
for PM to consider. But the statement  that
I made was on behalf of the Govern-
ment ..

SHRI PIL.OO MODY (Godhra): 1 do not
want 1o make a statement. PM stands for
Piloo Muodv. She is only a temporary in
cumbent.

SHRI SWARAN SINGH: This matter iy
before the international community, and
it is well appreciated by the whole world
that in this respect the action and the atti-
tudde of Pakistan is totallv indefensible
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THE MINISTER OF STATE IN THF
MINISTRY OF HOME AFFAIRS AND IN
THE DEPARTMENT OF PERSONNEL
(SHRT RAM NIWAS MIRDHA): 1 heg to
lay on the Table a copy of the Union
Public  Service Commission (Members) Se-
cond Amendment Regulations, 1978 (Hindi
and English versions) published in Notifi-
cation No. G.R.S, 200(E) in Gazette of
Tndia dated the 12th Aoril, 1973 issued un-
der article .318 of the Constitution. [Placed
in Library. Sec No. LT-5011/78.)

(PROF. D. P. CHATTOPADHYAYA): On
behalf of Shri A, C. George, 1 beg to lay
on the Table a copy of the Coffee (Amend-
ment) Rules, 1973 (Hindi and English ver-
sions) published in Notification No. G.S.R.
869 in Gazeite of India dated the 7Tth April,
1978, under sub-section (%) of section 48 of
the Coffee Act. 1942, [Placed in Library,
Sce No. 1.T-5012/78.]

REviEW  AND  ANNUAL  REPORT oOF FiLm
Financy Conroration, Lrn., BOMBAY AND
ANNUAL Rerort OF PREsS COUNCIL OF INDIA
ror 1972

THF. DFEPUTY MINISTER IN THE
MINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM BIR
SINHA)Y: I beg to lav on the Table—

(1) A copy each of the following papers
(Hindi and English versions) under sub-
seetion (1) of section G19 of the Compa-
nies Act, 1956:—

(i) Review by the Government on the
working of the Film Finance Corporation
Limited, Bombay, for the year 1971-72.

(i) Annual Report of the Film Finance
Corporation Limited Bombay for the year
1971-72 along with the Audited Accounts
and the comments of the Comptroller
anid Auditor General thereon,
| Placed in library. Sec LT-5018/7%.]

2) (i) A copy of the Annual Report of
the Press Council of India for the year
1972, under section 18 of the Press Coun-
cil Acr, 1965,

(ii) A statement (Hindi and English
versions) explaining the reasons for not
laying the Hindi version of the above Re-
port simultaneously.

[Placed in library See No. LT 5014/73.]

ReviFw aNp ANNAUL REPORT OF NATIONAL
NrwsPRINT AND  PAPFR  Mnts LimMrTeDp,
NEPANAGAR AND OF HINDUSTAN PAPFR COR.
roraTiON LTn., Nrw DFLHI, FOR 1971.72

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVELOP-
MENT (SHRI PRANAB KUMAR MU-
KHERJEE): T beg to lay on the Table a
copy each of the following papers (Hindi
and English versions) under sub-section (1)
?gwseclirm 619A of the Companies Act,

(1} (i) Review by the Governmerit on
the working of National Newsprint and
Paper Mills Limited Nepanagar, for the
year 1971-72,

fii) Annual Report of the National
Newsprint and Paper Mills Limited,
Nepanagar, for the vear 1971-72 along
with the Audited Accounts and the com-
ments of the Comptroller and  Auditor
General thereon.

[Placed in library, See No. LT-5015/78.]



